CENTRAL ADMINISTRATIVE TRIBUNAL
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Civil Contempt Petition No.169 of 2003,  /
IN

Original mapplication No,Ol of 2003 (U)

Hon'ble Maj Gen K.K. Srivastava, A,

Hon'ble Mr.A.K. Bhatnagar, J.M

Satish Kumar Lamba

son of late D.N. Lamba

Presoently attached with the Principal Secratary
(Home /Revenue ) Sachivalaya Dehradun,

e v e s u..-ﬁppli{.‘.dnt.

(By advocete : Sri R.K. Pandey) i
Versus, |

Sri Alok Jain %
Secretary of Personnel aAnubhag-1,
Staté of Uttranchal, District Dehradun. L

ftt-ttftttivli'EE].Jondent "

(By advocate : Spi V.K. Tiwari )
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(By Hon'hls Maj Gen K.K. Srivastava, A.M)

This contempt petition has been filed for punishing
the respondents Sri Alok Jain, Secretary (Personnel)
State of Uttranchal, Dehradun for wilful disobedience of

the order of this Tribunal dated 10.07.2003.

2 Sri V.K. Tiwari learned standing counsel for the
~ State of Uttranchsl appeared and placed before us the |
order dated U6.,11.20C03 by which Sri S.K. Lamba (under
suspension) has been reinsteted. learned counsel has

also placed before us the letter dated U7.11.2003

addressed Lo him with request to intimate the {ribunal
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that the order of Tribunal has been complied with.
The letters dated (7.11.2003 end U6.11.2003 reinstating

sri S.K. iambas are takan on record.

3 In view of the above, since the order of this
Iribunal hses alresdy been compliesd with, no case of

contemptl is mede out. Contamptl petition is rejected.

Notice is dischargad.
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